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MR: CHAIRMAN : Silence please.

SHRI A. K. ANTONY : I am paying
compliments to the Indian farmers. Previously
they were ignorant. Whenever they feel that
the second crops are more profit-able they
would naturally switch over to those crops.
For example, oilseeds. There are many other
crops which they feel are more profitable. So
they would switch over to those crops. That is
the problem. It is an overall problem. The
Central Government as well as the State
Governments should jointly, in consultation
with the agriculturist organisations and with
all the interested parties, find an overall
strategy so that the farmers can be encouraged.
They should not be demoralised. Only then we
can increase the production. That is the real
problem regarding sugarcane. So we want to
increase sugarcane production by giving more
en-courangement to farmers who want to
cultivate sugarcane. That is why we have
increased the support price in the last two
years. Now, on the one side, all of us demand
we should give more incentives to the farmers
; on the other side, we say, "Don't increase the
sugar price." It is difficult for the Government.
We should understand the difficulty of the
Government also. I can understand the concern
of the hon. Members regarding increase of
sugar price. At the same time, I can also
understand the concern of other Members
regading the plight of the farmers. The
Government will have to strike a balance
between the two. We have to take a balanced
view. The Government is trying to take that
view. I am appreciating fanners. I am not
casting any aspersion on them.

MR. CHAIRMAN : Q. No. 164.
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"Under the provisions of the relevant Rice
Procurement (Levy) Orders, the price paid
by the State Governments of Punjab and
Haryana to the licensed millers and dealers
for superfine non-basmati rice is Rs.
6209.00 and Rs. 6160.00 per MT
respectively."
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THE MINISTER OF COMMERCE (SHRI
PRANAB MUKHERJEE) : Sir, -he hon.
Member has misunderstood the concept of
Minimum Export Price. It is not that when we
recommend a Minimum Export Price, all our
exporters are exporting at that price. For
example, though the Minimum Export Price of
the non-Basmati superfine rice is 200 dollars
per tonne, they actually realised 338 dollars
per tonne. It always happens. Secondly, no
exporter is going to buy at a higher price
within the country and sell it at a lower price
outside the country because there is no subsidy
for it. Therefore, this apprehension that they
are buying it at a higher price within the
country and selling it at a lower price outside
is not correct. Then, who is going to make
good their loss ? So far as the Minimum export
Price for the non-Basmati superfine rice is
concerned, we have to do it because we are
new in this area. The hon. Member would
appreciate that from 1990-91, we are making
some dent in this sector. Earlier, we had made
our presence felt in the Basmati rice sector.
You Will notice that the Minimum Export
Price was 550 dollars per tonne and the actual
realisation was, in 1991-92, 759 dollars per
tonne; in 1992-93, 811 dollars per tonne; and,
in 1993-94, up to January, 725 dollars per
tonne. That is why we have decided that there
is no need for the Minimum Export Price so
far as the Basmati rice is concerned as we have
firmed up there and a niche has been created
for Indian rice. But, we have gone in recently
for the non-Basmati superfine rice. That is why
we have thought that there should be some
Minimum Export Price. But it is not necessary
that they should sell their products at that
price.



33 Oral Answers

st genl egT™ @ awmia o,
T g qTF qE & WA St & [anw
# y frww wr 2, A IFT qarx fzar
3 fr frfamn oFedie STER a1 ST ft
gn IR Sy & fadt S0 #1 &1 $aT
A 9 § o gn wod |1 ® wlaaef
garex TEAr Grgy &, weifefea FRET
TEAT ALY ¢ AT AT 1 FTAG FAFA -
gt fa arddve 290 Timy AT Higw
z% ¥ sfas g waw I @ € &1 1%
28 WMl F1 4 AT TYA W FELG @i
qE, 0. §. 0 T TIX TEH FT A6
i ot gT W REA F 1Y ?

SHRI PRANAB MPKHERIJEE : No. I do
appreciate the point that we should not change
it very frequently. Surely, my policy is not to
change it very frequently. (Interruptions).
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SHRI PRANAB MUKHERIJEE : This has
been done this year. The entire thing has to be
seen. My colleague in the Food Ministry said
that there should be no export of non-Basmati
rice. On the other hand, farmers and others
demanded that there should be some. Because
of the decision to export, the domestic prices
have shot up and the farmers are getting a little
more than what they would otherwise get.

AN. HON. MEMBER : What about the
consumers ?

SHRI PRANAB MUKHERIJEE : We shall
have to think about the consumers also. This is
our approach. We have to think of producers,
consumers and also exporters. That is why a
balanced decision has to be made. But the point
remains that the Minimum Export Price should
not be frequently changed. The international
price prevailed around 280-290 dollars per
tonne and that is why our exports could get 338
dollars per tonne.

DR. JINENDRA KUMAR JAIN : I would
like to ask the hon. Minister wha 95
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the impact is going to be of the full con-
vertibility of the rupee on his policies like
fixing the Mmimum Export Price. The very
basis of the policies like fixing the Minimum
Export Price is the distrust that the
Government had in traders that they might not
retain a part of their earnings abroad. But,
now, the Finance Minister has accepted the
full convertibility of the rupee even on current
account. If there is full convertibility, what is
the relevance of the Minimum Export Price ?

SHRI PRANAB MUKHERIJEE : 1 am not
going into the theoretical aspect of that or a
discussion of that. But, when we go in the
market with a new product, keeping in view
the domestic interests and certain other factors,
sometimes we prescribe a Minimum Export
Price so that the exporters can also try hard to
get higher prices. Regarding the impact of the
full convertibility of the rupee on trade
account, the hon. Member has seen the very
macro-economic impact; the rupee has firmed
up so steadily for the last two years.
(Interruptions).

DR. JINENDRA KUMAR JAIN :
has not answered my question.

MR. CHAIRMAN : Question Hour is
over.
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